
20.04.2018     J-1 ( PROUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

                     COURT NO. 6  
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 2.15 PM

1. ITA NO.405/2005        ARJUN MALHOTRA     VED JAIN,PRANJAL SRIVASTAVA
                          VS COMMISSONER OF     ZOHEB HOSSAIN
                          INCOME TAX

2. ITA NO.406/2005        ARJUN MALHOTRA     VED JAIN,PRANJAL SRIVASTAVA
                          VS COMMISSONER OF      ZOHEB HOSSAIN
                          INCOME TAX

3. ITA NO.389/2007       DIRECTOR OF INCOME TAX,     ZOHEB HOSSAIN
                         NEW DELHI        VED JAIN,PRANJAL SRIVASTAVA
                         VS ARJUN MALHOTRA      

4. ITA NO.600/2004       KAUSHALYHA DEVI (DECEASED)      PRAKASH KUMAR , RASHMI SINGH
                         THROUGH LEGAL REPRESENTATIVES    ASHEESH JAIN 
                         VS COMMISSIONER OF INCOME TAX

5. ITA NO.325/2005       M/S HILTON ROULUNDS LTD AJAY VOHAR,RUCHIR BHATIA
                         VS COMMISSIONER OF INCOME TAX
                          

      
COURT NO. 4 
HON'BLE MR. JUSTICE CHANDER  SHEKHAR

AT 2.15 PM

1. W.P.(C)NO.605/2012 KISHAN VISHWAKARMA & TWO OTHERS RAJ KUMAR MAAN 
VS M/S GULSHAN ENGINEERING WORKS
THROUGH ITS PARTNERS SMT.MEHARUNISHA
AND VILAL HAJI



20.04.2018     J-2 ( PROUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

COURT NO.27  
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 10.30 AM

1. RFA 17/2009 MARICO LTD ANURADHA SALHOTRA, ACHAL SHEKHAR
VS MRS.JAGIT KAUR

    HIGH COURT OF DELHI                            
    19 APRIL,2018                              REGISTRAR (LISTING)
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